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(b) A proposal is under considera-
tion to comrtruct more quarters for 
the staft of the Government of Indiu 
Press, New Delhi, in the Minto Road 
area. • 
Gifts for Children of Foreign countl'ies 

1077. Shri Ram Sewak Yadav: Will 
the Prime Minister be pleased to 
state: 

(a) the nature of gifts sent by him 
to the children of foreign countries 
during the last ten years in his capa-
dty as the Prime Minister; and 

(b) the names of the countries and 
gifts sent to each, year-wise? 

The Prime Minister and Minister 01 
External Affairs and Minister of Ato-
mic Energy (Shri Jawaharlal Nehru): 
(a) and (b). On requests received 
from children in foreign countries 
the Prime Minister has been sending 
•• mall gifts to them from time to time. 
These generally consist of dolls, 
books, pictures, photographs, stamps, 
coins, etc. and are not of much 
value. No detailed records of such 
gifts are maintained. The time and 
labour involved in collecting the re-
quired information will not be com-
mensurate with its utility. However, 
on some occasions, animals, like ele-
phants and tiger cubs, were sent for 
children in certain countries. 

12 hours 
RE: HOOGHL Y PILOT'S STRIKE 
Shri S. M. Banerjee (Kanpur): I 

bad given a noice about the strike 
which is going on in Calcutta. A new 
situation is developing there, About 
11 assistant river pilots have tendered 
their resignation. So, the Calcutta 
port is paralysed. Since the han. 
Minister in charge is here, can he 
make any statement on this? We 
want only a statement from him. 

Mr. Speaker: There is one thing 
U.at I object to very much. In the 
very beginning, I had requested hon. 
Members that if they had any grie-
vance in respect of the infOrmatiOn, 
that they get about my decision on 
the notices that they have given, they 
might come to my Chamber and sat~-I 
ty me, and if really they can satisfy! 

IJI(> or convince me, I shall take th_ 
up. But I saw that yesterday also, 
a breach was committed, and today, 
again, I find that . . . 

Shri S. M. Banerjee: I did not com-
mit that breach. 

Mr. Speaker: What is this then? 
Has the han. Member not been 
informed about what has happened to 
his notice? 

Shri S. M. Banerjee: There is no 
,'eason given there. I have simply 
been told that a haif-an·hour discus-
sion can be raised. 

Mr. Speaker: Order, order. Am I 
required to enter into a discussion 
about that here? When I have sent 
a reply to the han. Member and I 
have taken a decision, shall we dis-
cuss the grounds on which I have 
given that decision? Shall it be dis-
cussed here threadbare or shall that 
decision of mine be accepted for the 
time being? We can discuss the 
reasons afterwards, and we can go 
into the details. But, in this manner, 
we cannot continue the business, if I 
have to explain the reasons; if hon. 
Members stand up and ask what the 
reasons far my decision are, and I 
explain what the reasons are, and say 
that the reasons are these, one, two, 
three, four and five and so on; we 
shall not be able to conduct any Busi-
ness in this manner. 

Perhaps, if the hon. Member had 
waited and had patience, I had a mind 
to call upon the hon. Minister and 
ask him whether he was prepared 
with some statement. But the hon. 
Member could not restrain himself. 
I am very sorry. 

Shri S. M. Banerjee: I only wanted 
your guidance. 

Mr. Speaker: My decision is not the 
guidance for him. But in a different 
way, he wants to raise the point here 
and then he says that he is only ask-
ing for guidance. Is that fair to me? 

Some Hon. Members: No. 

Mr. Speaker: This kind of thing 
should not happen. Now, is the hon. 
Minister in charge ready to make a 

statement on this matter? 
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'11 '""'" (f~) : ~ ~~iI', 
Mr. Speaker: Order, order. We can-

not allow the proceedings of the 
House to be interrupted in this man-
oer. Would the hon. Member resume 
his seat, when I am standing? 

qt ,""",: 1l;f '" ml]'-~ 
il'Tf~m~ I 

Mr. Speaker: Order, order. No hon. 
Member can stand while the Speaker 
ill standing. 

'11 '""'" : \1<f i ~ li 1l lI'Q: 
~~~tlf;--

Mr. Speaker: Order, order, I have 
called the hon. Minister. .Let us finish 
one thing first, before we go to the 
next. 

The Minister of Shipping in the 
Ministry of Transport and Communi-
cations (Shri Raj Bahadur): The 
other day, I made a fairly comprehen-
sive statement in this behalf. Mean-
while, the chairman of the Port Trust 
came here, and we discussed the 
situation with him. 

So far as this particular limited 
question is concerned, we have no 
such reports that the eleven assistant 
river pilots have said that they would 
not work. In fact, so far as we know, 
there is no such category as assistant 
river pilots in training. In fact, we 
shall have to obtain information 
about this matter, and we shall be 
able to give that information in due 
course. 

Mr. Speaker: If the situation there 
is deteriorating, as has been stated, 
then attempts might be made to get 
more information. 

Shri S. M. Banerjee: Not river 
pllots, but Assistant Harbour Master& 

Mr. Speaker: I might just find out 
what Shri Bagri has to say. 

Shrimati Renu Chakravartty (Bar-
rackpore): We just want to ask one 
question for clarification. 

Mr. Speaker: She cannot ask. Shri 
S. M. Banerjee can ask. 

Shrimati Renu Chakravartty: Is it 
a calling-attention-notice? I thought 
that it was just a statement, and that 
was why I got up. If it is just a 
statement, we can ask for clarifica-
tion. 

Mr. Speaker: It is not just a state-
ment. The hon. Member Shri S. M. 
Banerjee had given notice earlier. 

Shrl S. M. Banerjee: I will ask tW() 
small questions. 

Mr. Speaker: Only one question. 

Shri S. M. Banerjee: I do not know 
whether there are any 'assistant 
river pilots who are under training' 
as reported in the Ilindustan Times. 
But there are Assistant Harbour 
Masters. I want to know whether it 
is a fact that British ex-pilots have 
been commissioned to pilot the ships. 

Shri Raj Bahadur: We have n() 
doubt to take certain steps to keep' 
the Port going. So far as 'assistant 
river pilots' are concerned, as I said, 
there are no such people under train-
ing. There are Assistant Harbour 
Masters. In fact, they have got a 
diametrically opposite case. They say 
that in case any differential is allow-
ed to these Hooghly pilots, then they 
will have a grievance. That is why 
the situation is difficult. 

12.06 hrs. 
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